\ 2161 TEM NO. 28 COURT NO. 6 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No(s). 14239/2017
(Arising out of i mpugned final j udgnent and order dat ed
15/ 12/ 2016 in SA  No. 580/ 2010 passed by t he Hi gh Court
Judi cature at All ahabad)
NO. 14506577 SATYA DEO G R Petitioner(s)
VERSUS

UNION OF | NDI A AND ORS Respondent ( s)
(with interimrelief and office report)
Date : 08/05/2017 This petition was called on for hearing today.
CORAM :

HON&#39; BLE MR. JUSTI CE Pl NAKI CHANDRA GHOSE

HON&#39; BLE MR JUSTI CE ROHI NTON FALI NARI MAN
For Petitioner(s) M. Rakesh Utanthandra Upadhyay, AOR
Ms. Aarti Upadhyay, Adv.
M. Amar Deep Sharnm, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER

| ssue noti ce.
No coercive steps shall be taken against the petitioner in the
meant i ne.
(R NATARAJAN) (SNEH LATA SHARMA)
Court Master Court Master

o



